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[English]

Handicraft Export Target Achievement

1652. SHRI S.S. OWAISI : Will the Minister of 
TEXTILES be pleased to state:

(a) the target fixed and achieved during the 
last three years in regard to handicraft export;

(b) the target fixed for the current year and 
target achieved so far;

(c) whether some important lesser known- 
craft in the international market like Zari work, Shawls, 
Cane and Bamboo-craft and Chiken Kari Craft needs 
special attention to boost export of handicrafts;

(d) if so, whether the Government have asked 
Handicraft Commissioner to prepare strategy to boost 
the export of this craft; and

(e) if so, the details thereof and action taken 
so far in this regard?

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) The target fixed and achieved during the 
last three years on export of handicrafts (including 
hand-knotted carpets) is as under

(Rs. in crores)

S.No. Year Target Achieved

1. 1995-96 4850.00 4980.15

2. 1996-97 5660.00 5682.62

3. 1997-98 6500.00 6457.69
(Provisional)

(b) A target of Rs. 7776.00 crores has been 
fixed for the export of handicrafts (including handknotted 
carpets) during the current financial year i.e. 1998-99. 
The achievement during the month of April 1998 has 
been to the tune of Rs. 514.55 crores.

(c) to (e) Yes, Sir. In consultation with Export 
Promotion Council for Handicrafts, Development Com
missioner for Handicrafts has initiated action to pro
mote some lesser known crafts through measures like 
seminars/workshops, training and marketing programmes 
etc.

Boosting Export

1653. DR. T. SUBBARAMI REDDY : Will the 
Minister of COMMERCE be pleased to state:

(a) whether the Government's policy for boosting 
export sector has been greatly opposed by the small 
exporters;

(b) If so, whether the small exporters have
pointed out that the Reserve Bank of India has turned 
down the long pending demands of the Exporters;

(c) if so, whether the new credit policy measures
would boost large corporations and tripple A rated compa
nies but the policy is a complete let down for small medium 
sized exporters who contribute direct exports of nearly 
40%;

(d) if so, whether the Government has considered
the views of the small exporters; and

(e) if so, to what extent their demands are
being considered?

THE MINISTER OF COMMERCE (SHRI RAMKRISHNA 
HEGDE) : (a) No, Sir.

(b) and (c) There is no discrimination for small or 
large exporters in the credit policy dated 29th April 
1998 announced by Reserve Bank of India.

(d) and (e) In the recently announced Export 
Import Policy, the Government has addressed the long 
standing demand of the small and medium exporters 
such as simplifying and expanding the scope of Export 
Promotion Capital Goods Scheme. The threshold limit 
has now been reduced from Rs. 20 crores/Rs. 5 
crores to Rs. 1 crore. Further the private bonded 
warehouse scheme has been Initiated to facilitate sup
ply of imported raw materials to exporters importing 
raw materials in small quantities. In addition, a number 
of issues relating to credit needs of small scale sector 
has been addressed in the budget for the current 
financial year. Policy reveiw is a continuous process 
and is based on inter-action with trade and Industry 
associations.

[Transla tion ]

Development of Coal Mines

1654. SHRI TATHAGATA SATPATHY : Will the 
Minister of COAL be pleased to state:

(a) whether the Government have a proposal 
to develop some coal mines with World Bank loan;

(b) if so, the number of coal mines identified 
for the development; and

(c) the amount of World Bank loan expected 
to be obtained for the development of those coal 
mines?

THE MINISTER OF STATE OF THE MINISTRY 
OF COAL (SHRI DILIP RAY) : (a) to (c) Yes, Sir. The 
Coal Sector Rehabilitation Project of Coal India 
Limited comprising of 24 projects in five of its coal
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C.aT\\\a\ UwWed
[ZZV), WaV\anad\ Coatt\aWs UmWed iMCL'j, Northevn 
CoaMields Lim'rted (NCL), South Eastern Coalfields Limited 
(SECL) and Western Coalfields Limited (WCL) envis
ages investment of US $ 1697.06 million as per tlie 
financing plan indicated below

(in US & million)

Source of finance Total cost

IBRD 530.00

IDA Credit 2.00

JEXIM 530.00

Coal India Limited 581.06

Suppliers' credit 54.00

Total 1697.06

The above investment will be utilised to meet the 
requirement of equipment for expansion programmes, 
replacement of existing equipment to sustain produc
tion, providing equipment to mines under development 
to reach target production etc. in 1he above 24 coal 
projects. The IDA Credit of US $ 2 million will be 
utilised for a study of regulatory reforms in coal sector 
of India.

[English]

Export from Andhra Pradesh

1655. SHRI M. RAJAIAH : Will the Minister of 
COMMERCE be pleased to state;

(a) the items that are mainly exported to 
other Countries from Andhra Pradesh during each of 
the last two years; and

Statement • 1

\he amount ot Foreign Exchange earned 
lot the Country through export o1 th ese  items?

THE MINISTER OF COMMERCE (SHRI RAMKRISHNA 
HEGDE) ; (a) and (b) Export data is maintained for the 
country as a whole and not, State-wise. However 
broad categories of commodities exported from Andhra 
Pradesh for the year 1995-96 and 1996-97 are agri
culture and agro-based products, forest products, leather 
and leather products, animal and marine products, 
mineral and mineral products, handlooms and textiles 
including yarn, handicrafts, drug, kpharmaceuticals, 
chemicals and allied products, engineering items 
and electrnoics items, computer software. As per the 
preliminary estimates of Govt, of Andhra Pradesh, 
exports in 1996-97 were of approximate Rs. 6700 
crores.

Investment by LIC

1656. SHRI MANIKRAO HODLYA GAVIT : Will 
the Minister of FINANCE be pleased to state:

(a) the business transacted by the Life Insurance 
Corporation of India during each of the last three years;

(b) the expenditure incurred by the LIC on 
administration i.e. salaries, rents, office expenses, separately, 
during the above period; and

(c) the amount invested by the LIC so far 
outside the Corporation and annual income earned 
therefrom during the above period?

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (c) 
The information is given in the Statement-1, II and III.

New Business Transacted by LIC during the last three financial 
years for which the accounts have been finalised are as under

(i) Individual Assurances :

Year Policies 
(Nos. In lacs)

Sum Assured 
(Rs. in Crs.)

Annual Prem. Income 
(Rs. in Crores)

1996-97 122.81 56993.94 3360.78

1995-96 110.34 52071.53 2829.26

1994-95 108.88 55468.82 2548.83


